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T HATAT
(FET )

1L
Hae, 2 |7, 2026

T (Fere) ATHFw 2008 it &=T 20A F I8

FT.AMT. 1170(3).— Fral T TLHIL, 7 I ATATTTH,1989 (1989 FT 24), T oA (FATeA) ATAHIT
2008 (2008 =T 11) (M THH THH TATT I ATATHIAR gl AT 8) il gr 20 ‘T F G (1) gRT J&q
AT T TINT FId g, TG THTLTT BT ST o THTA il Al SIS & o1y, ag i, e sfer fawor
THY IUTAG ATLAT T 337 37 §, WY TS F ATHE UF el ST § i 7eq 997 1T % TS,
G, 817 T 22X NAr “HaATE - 31X 7S AT {78 AT AFAE § TAT G 3 L7007 & X Afasa<
TR (309.43 Kms)” Fit fa9re o IRATSAT & Aodred, Seror, Y=, $fiT =1 & forg srferd g, vt
1 T SIS H2 o A9 T ST Lt gl

I g 7 Baag FE =A<k, ToT 7 =6 ATGG=T & Thed 6 aig | q19 & & fiae, 3
srterfe=m o amr 209 3 S-9meT (1) & A= ITE TS o o ueT s{f & ooi 3% SUANT & 999 7
ATAT T T |

1607 GI1/2026 (1)
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T UHT e, FeTH T AT AT STy (A7) U g e Afehrr, oo,
Sre e wex yeor v forfera 7 fBFaT STom siiw SEeh e Suatuta FIT 3T HEAy TTIAeRT< smeraehdl
FT TG €9 § AT [Afer s7aamdt & A1eqw ¥ gHars 7 A9 T FO 3T UH ey 6 qaars Fed

TAT THT ST 2 & T7q AfQ A5 21, o qem wfwrd sraeas a0ey, swaer g, a7 av Arerdy &

ST T TAT AT AT T T |
3% arfearfeag Y gmer 20 =7 it ST-41T (2) F e Terw wrAeRT gTeT ohAT T A seer W

T

TH ATIAAT o LT ST AT G FT L@ 3T S[(H & 77 A< 3uTed g 3% [Zaag ARk

FTET || ITTARTE o ST FTATd W IART HLreqv7 Foham ST &t 2

ATLAT

HET J9T T & G e & sianta 08 g 1 faghw o afaismr aeme” - 316K 7% aree {73 are

HAATE & 74T &l 3T AL=TUT & =¥, s X 309.43)Kms(” F frw stfSia i ST qredt s[a 7

AT AT Iqah Uq dferg faaw |
. wdarl
E — T S
. E AT =1 Sl Heqis / E T e
. T T HT GO F ATAT R &1 W e qEq S
. FETH | (IMTR)
1) KEIEIEEEIR EL i r i 15/1/1 1 0.1050
2) § frorg | AR AT swefdE s v 2 15/1/2 1 0.1050 0.6217
3) S TT | ATHATETE AT TSR AR T 7 15/2 1 | 02110
4) FATATS FAT ¥ AT 3177 4 15/3 1 0.2110
- 06320 | 0.6217
(3TR) | (3R)
1) HHTEAT T T 6242 | 1 | 03500 |
2) SaTerTer O AT $i o 8 624/3 | 1 | 0.3250
3) T ESTLAT % 377 37T 13 623 1 2.0230 | 1.0637
4) arfe Safee wrefie = far arn 620 1 | 0.9490 | 0.1504
5) wrdifere o Frear 592/11 | 1 | 0.3000
6) Frefrere faar Frean 592/1/2 | 1 | 0.2530
7) feererTer faa e 592/1/3 | 1 | 0.2530
8) oo, forerT e 592/1/4 | 1 | 0.2530
9 | o e far AT 592/1/5 | 1 | 0.3940
10) 2; qepg | T | AT e e 592/1/6 | 1 | 0.0700
1)y & T | o forer e 592/1/7 | 1 | 01410 | 430
12) e faar Fwrear 592/1/8 | 1 | 0.0950
13) Tt foraT e 592/1/9 | 1 | 0.0700
14) FIFTH foeT Frea 592/1110 | 1 | 0.1410
15) fererTer foe rear 592/111 | 1 | 0.1410
ariaT g forar Jrer e giear foar
16) sfrfiiE, S wiga It gLfE far gear 592/2 1 1.0630
FErAT AT AT e
17) TSI et fdT TE ST AT 5 600 1 2.1240 | 0.8883
18) qTETS 4T TLATRSAHA G g T o+ 4 328/3 1 1.5970 | 0.6049




[T &% 3(ii)]

BIESIEIRIE EE RS R IE

E g1/
FTA CIS]
il 0§ e |
. E AT T Heqis /
5 - T HT GO F AAT SRR w1 9H < qEq S
. FETH | (IMR)
19) AT T HETTH 330/2 1 1.1150 14039
20) AT AT = HrAT 330/3 1 0.3100 '
21) THH T FATAT 377 o7 2 318/1 1 0.2790
" 0.0316
22) Fqf¥E T oI 3T T 2 318/2 1 0.2780
23) g é?ﬂ i T H%QT, 319/1 1 0.0910
T AATRE YA FeAT YHTETS AT sy
GUg T ATAT AL 779 5
24) 319/2 1 0.0910
25) Fearor faar AifeTe i o= 15 319/3 1 0.0910
26) AT T w9 319/4 1 0.0910
27) AT I i 319/5 1 0.0300
STA ATS FAT AT T Tge TFTrH foar gear
28 319/6 | 1 | 0.0300 | 0.3066
) AATETE T g
29) BRI ERE IS & 319/7 | 1 | 0.0310
30) Hrarere fesrm foar Twfeg 320 1 0.5940 0.3028
31) o3 far A 3217311 | 1 0.0290
32) ey e Hied 321/3/2 1 0.0280 0.0609
33) 7 foeT A 321/3/13 | 1 0.0280
FET IH FATHT T ATIH SATAT SraT A
34) P — 322/4 1 0.4520 | 0.2388
35) e A Ty 326/5 1 0.3760 | 0.1427
36) o far wrer 327/41 | 1 | 0.1940
37) TR foeT qreat 327/4/2 | 1 | 0.1940 | 0.2923
38) T o A 327/4/13 | 1 0.1940
39) FIAST T 27 396/1 1 0.1390
— 0.0116
40) SNl 396/2 1 0.1390
41) FRATATS TAT FTHAT 3T 77T 6 375 1 0.1260 | 0.0228
ATATATE AT FATT SITAT TS FAT HTAF FEIT
42) TR AT T AT e gueE TETs 376/1/1 1 0.0680
T aTrE T warT
43) THET T qAAT 376/1/2 | 1 | 0.0680
44) ATATAT O TS AT A7 1 376/2/1 | 1 | 0.0340
45) ATfterTer fraT T 376/22 | 1 | 0.0340 | 02707
46) ¥R T T 376/2/13 | 1 0.0340
47) fRTeTer FietieTer Ferad forar wrfreer 376/2/4 | 1 0.0340
48) ITETE SaT TTHRIA AT 3T o+ 4 376/3 1 0.1360
FET IF FATHT F= ATIIH SAATAT SrET A
49) Frm ey 376/4 1 0.1360
STTATATS ST TATT STiaT 75 9aT JIAe FO0T
50) TR HHT AT AT eaT gueE TETs 377/11 1 0.1220
T ars T AT 0.3097
51) THE T HTET 377712 | 1 | 0.1220
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E g/
FA EIE)
o] F| o | T s | B| e | e
. - T HT GO F AA SRR w1 9H e qEq S
. FETH | (IMR)
52) HATHAT T TSATH ST 3+ 1 377/211 1 0.0610
53) wATeTer o TSt 377/22 | 1 | 0.0610
54) EREER IR IRE] 377/2/3 | 1 | 0.0610
55) fRTeTer FietierTer Feradt forar wrfreer 377/2/4 | 1 0.0610
56) TTHATS SAT TR AT g 3T 7 4 377/3 1 0.2440
57) aﬁigjqw A AT ST A 377/4 | 1 | 0.2430
STTATETS ST YT STt a7 SaT /A FO0T
58) 0T ST T AT AT AUeE TTATS 382111 | 1 | 0.1660
T ars foar ya
59) THE T HAT 382/1/2 | 1 | 0.1660
60) TTATE JaT TR Telgieg i o+ 7 4 382/3 1 0.3320
61) EAECRERIEIRE] 382/211 | 1 | 0.0830 | 3404
62) fRTTerTer FietefTer Gererdt foar wnfieer 382/2/2 | 1 | 0.0830
63) FTATAT T TSI ST 57T 1 382/2/3 | 1 | 0.0830
64) wrfterrer e TSt 382/2/4 | 1 | 0.0830
65) aﬁiai;wﬁ A T AT A 382/4 | 1 | 0.3320
66) A TET T 3831 | 1 | 0.1260
67) e o g sea2 | 1| oazzo | 00O
68) mﬁm FITT, A, ST, T | seamm | 1| 0.0520
69) arrefaTs e Serer 384/12 | 1 | 0.0270
70) T AT T T 3w v 7 384/2 1 0.0790 0.0621
71) &, Trateg AT ger 384/3 1 0.0790
72) AT O ATt 384/4 | 1 | 0.0790
73) FAHSAT A AT 385/1 1 | 0.0400
74) Nk Sl?%;;‘%ﬁ fReartas faem 38512 | 1 | 0.0400
75) AT AT qFeE i =7 3 385/3 1 | 0.0410
76) MHAT T 3T 3854 | 1 | 0.1200 | 00289
77) e LATE T ST 385/5 | 1 | 0.2400
78) T T ATTFAT 385/6 | 1 | 0.0600
79) EEEEAEEISIREEL 38577 | 1 | 0.0600
80) FTAST T ez AT 395/1 1 | 0.5000
81) AT Tere g AT s 395/2 1 0.1420
82) ATHE T ST 395/311 | 1 | 0.0690
TS TS AT e T foar e g <= 0.0351
83) EELRCIRINICE] 395/3/2 | 1 | 0.0200
84) FHATATS T ¥ ITTH, Higd, Soft, Torars, 395/3/3 | 1 0.0530




[T &% 3(ii)]

HILT =T TSI AT

E g/
T "g I bl
:: E v:_T:r ngi GO F AAT SRR w1 9H Egg/ a;:'f;r ET
. FETH | (IMR)
gAtiE, THATS, A, [EAFRETs,
85) AT T 9T 3T T 1 400/1 1 0.4240
86) forg 7 ST s srer 3 400/2 1 0.4240 00664
87) ;‘:;;g%’;;;ﬁq'g G AT FHAETE 401 1| 09610 | 05749
88) FIAST T G121 4021 | 1 | 0.1300
89) ST THTE F FTATT 402/2 | - | 0.0660 | 0.1388
90) FEfrerTer T e 402/4 | 1 | 0.0660
91) HATH T AT 40411 | 1 | 0.1260
92) CRIKIECRCKIE] 2042 | 1 | ozsz0 | 270
93) TrafeE T et 405 1 | 0.8850 | 0.2996
STTATETS ST YT STt a7 JaT /A FO0T
94) TTFOT AT AT AT AT gUeE ATars 406/111 | 1 | 0.0830
T ars foar ya
95) THE T HAT 406/1/2 | 1 | 0.0820
96) AT I 3T 377 1 406/2/1 1 0.0410
97) e foeT T 406/2/2 | 1 | 0.0410 | 01033
98) FRTeTTer e eATer Bereiet o amefieer 406/2/3 | 1 | 0.0410
99) EMECREREIRL] 406/2/4 | 1 | 0.0420
100) TTHATS 9aT TR AT iag 3T o+ 4 406/3 1 0.1640
101) aﬁiﬁim A AT AT AT T | osa | 1| 01640
102) AT T 9T 37 37T 1 414/1 1 0.2460
103), g 7 Sfeam eliw o= 3 414/2 1 | 0.2470 01682
104) AT I FITHAT ¥ 77 3 416/1 1 0.6320
105) e fora e 416/2 | 1 | 06320
106) TeaT T FATHAT AT 37T 3 416/3 1 0.3670
7irer e foram 1.0512
107) 416/4 | 1 | 0.3670
108) =TT faw foar TwiEe 454 1 0.6320 | 0.1466
109) T T AT 455/1 1| os000 | .
110) Mg 7 sfiwfdg v o7 8 455/2 1 | 0.4990 '
111) T TS AT FATAH SALAT T TAT TATH 461/1/1 1 0.1700
112) AT T AT 4611172 | 1 | 0.1700
113) HET T T 461/1/3 | 1 | 0.1690
114) TR T T 461/1/4 | 1 | 0.1700 | 0.2623
115) A T A=A 461/1/5 | 1 | 0.1690
116) AT T AT 461/1/6 | 1 | 0.1700
117) Hefg fiar wmr 461/2 1 0.5090
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E g/
FA EIE)
o] F| o | T ooty | B| oo | o
. - T HT GO F AA SRR w1 9H e qEq S
. FETH | (IMTR)
118) arfraTs T A s o 3 461/3 1 | 0.5090
119) agars foar =T i o977 8 462 1 0.8730 | 0.2058
120) e e 7=t 581/11 | 1 | 0.1260
121) e foe sfig 581/1/2 | 1 | 0.1270
122) = AT s sfie s 5 581/2 1 0.2530 02099
123) A ETE 94T 3997 3T 77 8 581/3 1 0.2530
124) o3 fora Hrea 32111 | 1 | 0.1140
125) TR e He 321/1/2 | 1 | 0.1140 | 0.0197
126) 7 e e 321/1/3 | 1 | 0.1140
127) o3 fora #ren 321/21 | 1 | 0.0280
128) e fora e 321/2/2 | 1 | 0.0290 | 0.0450
129) 7 foa wen 321/2/3 | 1 | 0.0290
130) o3 forar #ren 321/411 | 1 | 0.0290
131) TR faT Hea 321/4/2 | 1 | 0.0290 | 0.0855
132) T faar wen 321/4/3 | 1 | 0.0280
133) HEATE T AT 326/1 | 1 | 02530 | 0.1102
134) e A Ty 3262 | 1 | 02530 | 0.2017
135) IO O HH ST A 2 326/3 1 0.3750 | 0.1160
136) TRATATE AT A o W WA AT | o0 | 4| 03750 | 04332
T FATRE YW FTeAr vmErs i sefie
137) o fora Hre 327/11 | 1 | 0.0600
138) TR foeT qreat 327/12 | 1 | 0.0600 | 0.0881
139) T faar wen 327/1/3 | 1 | 0.0610
140) g fora Hrea 327/21 | 1 | 0.0610
141) TR foeT H/reat 327/2/2 | 1 | 0.0600 | 0.0899
142) 7 e wean 327/2/3 | 1 | 0.0600
143) oo faaT wrer 327/311 | 1 | 0.0610
144) TR e HeA 32732 | 1 | 0.0610 | 0.1287
145) e forerT e 327/3/3 | 1 | 0.0600
146) BYTRE T TSI 328/211 | 1 | 03990 | 0.3355
147) IATETE AT AT 328/2/2 | 1 | 03990 | 0.0793
148) wrfterrer faar TS 328/2/3 | 1 | 03990 | 0.2612
149) FATHRAT T TS ST T 1 328/2/4 | 1 0.3990 | 0.2740
150) T A AT AT 5 328/4 | - | 1.5970 | 0.2634
151) ARETETS AT HATH i o= 2 404/2 1 0.1900 | 0.0893
152) Wiz frar = 404/3 | 1 | 0.1900 | 0.0800
153) T T FAH AT AT 2 407/11 1 0.0300
154) TS AT srfife Brer wh e WS |0 | 4| 00300 | OO0

T SfRE Yo Frel WrETs i swig




[T &% 3(ii)]

HILT =T TSI AT

E ga=r

Fq EIE)

o] F| o | T s | B| e | e

5 - T HT GO F AAT SRR w1 9H e qEq S

. FETH | (IMR)

155) SUIAEELRE 407/21 | 1 | 0.0300 | 0.0443
156) o foeT wrer 407/212 | 1 | 0.0300

157) e foa e 407/3/1 | 1 0.0310 | 0.0506
158) 7 faa wrer 407/32 | 1 | 0.0290

159) T [ FIH AT AT 2 407/4 1 0.2010 | 0.2003
160) faw foar sofee 417/311 | 1 | 0.0530

161) wfear foar zafie a7z | 1 | oos20 | OO

38.429 | 13.719

(IR) 2

(.3TTR)
1) FHOrAT T TF 63/2 1 0.4500

2) FHIAT T TF 63/3 1 1.0500 | (o439
3) TATAT, FrgATAT, SITHTRE T Aaateg 9 63/ 1 1.3500

a4

4) Za« foar sEa 41/1 1 1.2500
5) T T SHYE 41/2 1 1.2500

6) T foar ST 41/3 1 1.2500 1.2736
7) g, wger foar e o7 3 41/4 1 1.2500
8) FAETE 99T IHT T AT 8 41/5 1 0.3380
9) FefRig foar R 40/1 1 2.0000
10) GIGEAREEIR tCRaE 40/2 1 2.0000

" wiefrerrer foreT e 40/3 1 | 2.0000 06342
12) S o AR foraT g i o= 6 40/4 1 0.0700

13) § ST - YATATE 49T ATTSAT T 7 1 37 1 | 24680 | 1.0011
14) | Freqferg foaT aafiE &7 o= 3 36/1 1 0.1000
15) TEARE I 3Afee 36/2/1 1 0.0250
16) TUTET I AT 36/2/2 1 0.0250
17) AN 9 G 7 977 4 36/2/3 1 0.0250
18) LI [ AT 36/2/4 1 0.0250
19) EEREERER EERETS 36/3/1 1 0.6730

20) s 1 Zaeiie oY o 1 36/3/2 1 0.6730 0.1080
21) ewstag foar wretig 36/3/3 1 0.6320
22) T I AARg 36/4/1 1 0.3680
23) HATS T GEHHE T 7T 4 36/4/2 1 0.3680
24) TS T AT E 36/4/3 1 0.3680
25) TFEARE I 3Afee 36/4/4 1 0.3680
26) e T =g 36/5/1 1 0.1010
27) TOTEr T AAfEE 36/5/2 1 0.1020
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E g/
Fq EIE)
o] F| o | T s | B| e | e
5 - T HT GO F AA SRR w1 9H e qEq S
. FETH | (IMR)
28) HANST O GSHHE 9 97 4 36/5/3 1 0.1020
29) qI T AAE 36/5/4 1 0.1010
30) T AT AT i = 7 16/1 1 0.7970
31)
ARTRAT T AT 377 3T 2 16/2 1 0.7970 | 0.9989
32) T fOaT Ao Y 9w 7 16/3 1 0.5300
33)
ARTHAT T AT 3T 3777 2 15/4 1 0.3540 | 0.0281
34) I TIaT TaH o7 e 2 14/1 1 0.3270
35) HTATH T ST 14/2 1 0.3270
36) I fOaT Tay s v 2 14/3 1 0.3270
37) HIATH T STt 14/4 1 0.3270
38) Fereheg T ATt 14/5 1 0.3570
39) TEITH T ATAT 14/6 1 0.3480
40) AT T AT 14/7 1 0.1740
41) ESITAT O ATt 14/8 1 0.1740 | 1.9590
42) THLT I ATAT 14/9 1 0.1740
43) Fereg T ATt 14/10 1 0.1740
44) FATHAT T ATeAT 14/11 1 0.1740
45) AT T AT 14/12 1 0.1740
46) HIITTH T ST 14/13 1 0.1690
47) THLT I ATAT 14/14 1 0.1740
48) I T Tew o7 =T 2 14/15 1 0.1690
49) AT T ST 3 377 1 11 1 2.0230 | 0.5211
50) FETge T axfeg 8/1/1/1 1 0.1620
51) si=Re O aTgaTer 8/1/1/2 | 1 0.0400
52) AT O areerTer i o 1 8/1/1/3 1 0.0400
53) T AT argara 8/1/1/4 1 0.0410
54) T AT ST 8/1/1/5 | 1 0.0410 05875
55) ATIETH T AT 8/1/2 1 0.0650
56) IHITS [ AT 8/1/3 1 0.1170
57) THTATA T T 8/2/1/1 1 1.6730
58) HIgd T g 8/2/1/2 1 0.0780
59) T O e 8/2/2 1 | 2.0000
60) TOAATE Tt FT g 4/2 1 0.7590 | 0.3276




[T &% 3(ii)]

HILT =T TSI AT

E g/
T K3 S
. UTH ST qeqrh /
T HT GO F AAT SRR w1 9H qEq S
. | e
e L E (3TR) | Frem e
. FETH | (IMR)
61) TTTETS TAT FI(eg 4/3 1 2.0000
62) ey faT e e w5 91 1 0.4970 | 0.1907
63) TrEreaTy foaT T S T 2 9/2 1 1.0000 | 0.2569
64) FUERE T 9T 9/3 1 1.0000 | 0.5683
65) BT O eie 9/4 1 1.0000 | 0.6641
66) JTEE T & 9/5 1 1.0000 | 0.8355
67) ARTHAT T AT 3T 3777 2 15/1 1 0.2000 | 0.1992
68) TR T e a7 15/2 1 0.2000 | 0.1142
69) T e "oy T s 7 15/3 1 0.3540 | 0.1555
70) T O feAr 38/1 1 1.2340 | 1.8511
71) qATE FAT AT 38/2 1 | 1.2340
72) s faT =l e s 3 39/1/1 1 0.5400
73) HITIH T HIAT 39/1/2 1 0.5390
74 AT, 79 Hidtag foar frerem dremay JmEr
) R 39/1/3 1 0.5390
T s ar.wat 9t AurETs 0.3053
75) LIRERRCI T2 39/2 1 1.6190
76)
feereTer foaT 9% i o7 2 39/3 1 1.6190
77 HATATH, FegATAT, STHTEAT O 79T, faefiT,
) ‘ o 63/4 1 1.3500 | 0.0607
T T T 2
13.554
K3 49.793 5
(3TR) | (3R)
1) ST T e 18/2 1 1.0000 | 0.0126
2) Hrge T swemar 18/3/1 1 0.2500
3) g T smermerw 18/3/2 1 0.2500 0.1740
4) Sframferg foaT smemew 18/3/3 1 0.2500 '
5) Sraes foaT smames 18/3/4 1 0.2500
6) STHTETS SaT #3737 2
© 16/1 1 0.3170
) oy 0.0219
7) N qw | W A e 16/5 1 | 03170
“ S SAT ATARET et Fe<TH foar
8) BRG]
o 16/6 1 0.3170
9) SEFTATE F4T H Y 777 2 15/1 1 0.2470
10) AT foeT Tees 15/2 1 | 0.2470
11) FEfT fOar Ty 15/3 1 | 0.2480 | 1.3858
12) 0T e TIe 15/4 1 | 0.2480
13) AT o T 15/5 1 | 0.2480
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E ga=r
Fq EIE)
T 5
E§ E AT &1 il e / E R
' T HT GO F AA SRR w1 9H qEq S
. | e
e L E (3=R) | FreT e
. FETH | (IMR)
14) i o = AT T F o fa 15/6 1 | 0.2480
15) T foreT e 15/7 1 | 0.2650
16) i o = AT T F o fa 15/8 1 | 0.2650
17) FrefE foar Treae 15/9 1 | 0.2650
18) 0T FOefT e 15/10 1 | 0.2650
19) Ao et e 15/11 1 | 0.2650
20) STHTETS SaT H 37 3 2 15/12 1 0.2650
21) Searer foraT Tafee 14/1 1 | 0.2840
22) FOuT O Ferrer 14/2 1 | 0.2830 0.3632
23) AT foaT Serer 14/3 1 | 0.2830 '
24) g o Shefrer 14/4 1 | 0.2830
7.16 1.9575
¥ (3R | (3R)
1) I, ITAT, SAIAT, ATHL, ATHTHE, T44Ts,
oS, AT, e, s v g |, 1| 34390 | 0.0959
© TS AT FeATer, AT, SAfFaT, T, w9,
> ) frorr | ST foar e
2 | & T | e, e, Sate, T, Wi, T,
FoTAT, TAAT, ST, e frar i 104 1| 30350 | 0.3183
STRATE AT FHeATeT, ALHT, AT, Fieg, &I,
T foar Femer
T 6.4740 | 0.4142
(FTR) | (ITR)
1) AT I ST T ST 90 1 | 1.3380 | 0.1938
2) AT TATLHTE era {Iar #rea 194/2/2 | 1 | 29530 | 1.0232
3) THYETE JA o997 g4 37 o+ 1 194/2/3 | 1 0.8630
4) TTTETE TS ToaT g9 S 9T 1
194/3 | 1 | 0.8360
©
5) Y fropg | AT {OAT LN ST T 1 196/1 1 1.2540
O | T 1.0820
6) S | geiE e aeatie 196/2 1 | 0.7790
7) EEC IR ] 196/3 | 1 | 0.7790
8) STeaT¥ fOUdT wEqH o STeeATele, STHIeT, a4, 196/4 . 0.0100
TR AT aoe, e 4T Ao '
9) STeTT foreT w e 197/1 1 | 1.7350 | 0.1012
10) Zre o =S| 197/2 1 | 1.7340
11) gerofl faraT s 198/1 1 | 08720 | 1.0894
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E g/
Fq EIE)
5 - T HT GO F AAT SRR w1 9H e qEq S
. FETH | (IMR)
12) g ATere AT e 198/2 | 1 | 0.8730
13) ZraH foar wea| 199/1 1 | 04180 | 0.2776
14) LIRCIERIEEIEE 199/2/1 | 1 | 0.6270
15) wrarAtee foar gersft 199/2/2 | 1 | 0.2090
16) FeaT forar 4T 205/1 1 0.4860 | 0.8853
17) ISt foaT weatdg sfe o 1 205/2/1 1 0.2430
18) IS AT wRatdg sfw o 1 205/2/2 1 0.2430
19) ool AT safiig o 9= 1 207/3 | 1 | 05770 | 0.0010
20) TETETE FAT HgTAAEg 3T 34T 2 204 1 0.3660 | 0.2258
21) sfrarfere foer Arfee T=m 2032 | 1 | 0.2090
22) Mg o argfEE 203/31 | 1 | 0.2050 | 0.2096
23) SRR EA R IRE RIS 203/3/2 | 1 | 0.2050
24) FATLATETE T IALATEE 345 1 | 06060 | 0.2612
25) srTEATaTS qf SHEfiE 346/1 1 | 09300 | 0.6170
26) ATEATETS TfY ITatiE 346/2 | 1 | 0.6270
27) wHTELeTe THaT G 339 1 | 17350 | 0.5342
28) fasrwfig foar vaafig =i o 2 340 1 0.3450 | 0.1026
29) s foar FawfiE i o+ 4 322/1 1 0.4100 | 0.5538
30) AATETAT foeT e 32212 | 1 | 0.1440
31) i frar waafiz o7 o 2 341 1 | 03550 | 0.0010
32) s foar FawfiE i o= 4 338/1 1 0.3740 | 0.0250
33) ATy fore wisfrerrer 320 1 | 2.8740 | 0.0199
34) forrr foar Fawfieg e v 4 323/2 1 1.0450 | 0.5874
35) Tz HeT AT THTaT 324/1 1 | 2.0180 | 0.8206
36) Feifereg foaT ArfrerTe 324/2 | 1 | 1.7660
37) e Trele fuar geesfie 330/1 1 | 1.0450
38) werg Tete U qeestiy 330/21 | 1 | 0.1950 | 0.9039
39) T TSt AT geeatig 33022 | 1 | 1.2370
- 33.5200 | 9.5155
(3TR) | (ITR)
1) grteg foar 7o 552 1 0.2610 | 0.2062
? & Frony AT QW ey, &, R, ST, 579/1 1 1.1600 | 0.3226
§ SEEIR] - Rrer, oy AT sisreetTer = Tey
3) N Stramfig foar wrafde 565/2 1 46610 | 0.3839
4) THATE 9 T AF L 578/5/1 | 1 0.6100 | 0.8493
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E ga=r
Fq EIE)
o] F| o | T s | B| e | e
5 - T HT GO F AA SRR w1 9H e qEq S
. FETH | (IMR)
5) Fefterrer far omsrers 578/512 | 1 1.4630
6) SrizfE fiar armtEe 585/1/1/4 | 1 0.8360 | 0.4590
7) LA aTS 997 THIHE, 6, UTed, T, 584/1 1 5680 0.0015
HATTETE, FE0T 97HT AT w8 5%
HATST Trorer FoaT s TergHTT 564/2 1 0.8360 | 0.0505
STgfag foar freafie 557/311 | 1 0.3660 0,856+
HATST ToreT TOaT T TegAT 557/3/12 | 1 0.4180
AT ATS i ForaATITT HEY 545/1/1 | 1 0.2650
Terex AT foar ot Truwas St &9 545/1/2 | 1 0.2650
Tgad 1 faar g 545/1/3 1 0.2660 | 0.6585
agad aeet AT & o g aeer 545/1/4 | 1 0.2660
e foar zam% 545/2 1 0.2650
STErer T STgeTer 548/1/1 1 1.9910
AT aTE i farameT FET 548/1/2/1 | 1 0.6760
THeravg Het foar «ff Travae St | =y 548/1/2/2 | 1 0.6760
g HeT T Femmra 548/1/2/3 | 1 0.6760 1 3066
2 Tgad A=l fuar & o gemma aeer 548/1/2/14 | 1 0.6770
2 AT ATS i ForaATITIT HEY 548/1/2/5 | 1 0.4180
2 e foar zam 548/1/2/6 | 1 0.6760
2 T foraT greft Sar 548/2 1 1.8080
2 ST Telt ATgATe 551 1 1.4110 | 0.7369
2 wTAteg foar wivferrer 553 1 0.3760 | 0.2248
2 TaT foar gt Sar 556/1 1 1.3680 05622
2 Tofg foar TR 556/2 1 1.3690
2 e forar Tr=s 578/4/12 | 1 1.2540 | 0.0701
2 IR E R 579/2 1 1.1600 | 0.3514
3 FeAwEE AT watig 565/3 1 4.6620 | 0.9452
3 HATST TTorer FOaT ST TergHTT 564/1 1 0.8460 | 0.0597
3 STgfrg foar Sterafig 557/3/4 | 1 0.3760 | 0.0230
3 Teav g foar s 558/1 1 1.1500
3 Frgfig foar e g 558/2 1 0.5750 | 0.0001
3 T T greft Sar 558/3 1 0.5740
36.2250 | 8.1796
¥ (IRR) | (IR)
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E ga=r
Fq EIST
o] F| o | T s | B| e | e
5 - T HT GO F AAT SRR w1 9H e qEq S
. FETH | (IMR)
R A e 11 1 1.0000
2) AT 4T AT #7078
0.5944
12 1 0.7810
? ;Tqﬁmmwfrjwrrmmmmg o 1 03370 0.3171
4) TLETS SaT ATHAT 317 3777 8 312 1 0.3390
5) o foraT Mifear =i o 2 4/ 1 0.1000 | 0.0267
®) TS T i 3 42 1 0.1230 | 0.0870
7) Tarare e afq @9 4/3 1 | 02450 | 0.0921
8) e e egear 39 1 | 05390 | 04317
9) LIERRINEE I RIS 41 1 | 09300 | 0.5306
10) Fadra forar qear 42/1 1 | 02770
11) ] Tt AT ST T 5 42/2 1 0.2780 | 0.2154
12) fasrw , AT foraT AT, FArETs Sar TR 42/3 1 0.2780
13)| § s | speTerTer fAaT egea 431 | 1 | 08070
14) § | AT e e 43/2 1 0.9270 | 0.6197
15) ErTEiT foraT gear 43/3 1 | 1.0460
16) AT e e 44 1 0.3240 | 0.2601
17) g foar amatar
45 1 0.4620 | 0.2837
18) AT, T4, AT, TSTTAT foar
LS, HATE L, ATATLH, TTHATA, TTH R foar 46 1 0.7930 0.3173
AT, TETE JaT AT
19) wrfE o gzen 47/1 1 | 0.3840
20) e o e 0.0178
47/2 1 0.3850
21) =T fIaT ST e s 1 57/1 1 0.3660
22) TFRTETE 4T HIg i o7 3 57/2 1 0.3660
23) Horer witrerTa, e far grar 57/3 1 0.4340 | 0.4126
24) =T faT STeTe e s 1 57/4 1 0.0680
25) TFRTSTE 94T HIEfEg 37 377 3 57/5 1 0.0690
26) TTATS FAT ATAHT ST 777 7 61/1 1 0.5120 0.0534
27) e foar fg sfeerg 2 61/2 1 0.4280
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E ga=r
Fq EIST
o] F| o | T s | B| e | e
5 - T HT GO F AA SRR w1 9H e qEq S
. FETH | (IMR)
28) ATAfRg foar st 64/1 1 0.1000
29) oo foar aratean 64/2 1 | 0.0700
30) gfee o =g 64/3/1 1 0.0425
31) AT far vz a3z | 1 | ooazs | 0770
32) FeA e foT 2vg 64/3/3 | 1 | 0.0425
33) arfieer faar g 64/3/4 | 1 | 0.0425
34) wa o wars 65 1 | 07330 | 0.6653
35) Faad foar aafan 66 1 | 05340 | 0.0119
36) ggmm ﬁ;@w,wﬁ&w,m,mﬁ 67 1 11370 | 0.6495
37) e foa e 68 1 | 08090 | 0.5143
38) THer foar g 69/1/1 1 0.0720
39) Tifae= foar grar 69/1/2 1 0.0720
40) AT o e 69/1/3 | 1 | 0.0720
41) ST e T 69/2 1 | 0.0520
42) HTTCETE F9T ANETE AT 377 1 69/2/1/1 | 1 0.0220
43) g feaaT fIar geea 3 o= 1 69/2/1/2 | 1 0.0210
44) e T e #fi7 o 1 69/2/1/3 | 1 0.0210
45) St foaT e & a1 69/2/1/4 | 1 0.0210
46) iR fOaT T o7 o 1 69/2/1/5 | 1 0.0210
47) STEter et e 3 T 1 69/2/1/6 | 1 0.0210
48) AT fOaT 4T T o 1 69/3/2/1 | 1 0.0630
49) AT T ST S o 1 69/3/2/2 | 1 0.0630
50) TTETS ST ST 3T 377 2 69/4/1 1 0.0260 05267
51) Tt d, 7=t fOaT Fre g, ATars a9 Frreg 69/4/2 1 0.0250
52) LIIGEAREIRIERI] 69/4/3 | 1 | 0.0250
53) fewgfere foar difean 69/4/4 | 1 | 0.0250
54) STTdrer forT AT S e 1 69/5/1/1 1 0.0070
55) Tt o g2 i e 1 69/5/1/2 | 1 0.0070
56) ARCETS T9T TRIETE 3T A+ 1 69/5/1/3 | 1 0.0070
57) It fora gt siw o 1 69/5/1/4 | 1 0.0070
58) HepfeaaT AT geeT o7 o 1 69/5/1/5 | 1 0.0080
59) e T e S o 1 69/5/1/6 | 1 0.0080
60) HTeAT AT g ST o 1 69/5/2/1 | 1 0.0220
61) TrereaTe fOraT g7 ST o 1 69/5/2/2 | 1 0.0230
62) gfeE foar e 69/6/1 | 1 | 0.0400
63) et foaT ST 69/6/2 1 0.0490
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E wd=
Fq EIE)
. T T e /
T HT GO F AAT SRR w1 9H qEq S
*. e e
e L E (3TR) | Frem e
. FETH | (IMR)
64) Ffirg foar oo
69/7 1 | 0.0520
65) T faqr J2fiig o oer 2 69/8 1 | 0.0520
66) e o T 69/9 1 | 0.0540
67) e foreT v 69/10 | 1 | 0.0540
68) SHTIRT o AT 69/11 1 | 0.0520
69) forarraT, Trey, sfieret, wreT o searror wrarears
AT FHeATor w9, Raer, wATAr, = foar
UL SATHTETS 4T 97 Hig |74, faar
ST, % . HTAT Seq@Ts o hefaTs 9T gIeT
92/1 1 | 0.0310 | 0.0309
70) TTorer, Mitave eries foar faever, afear foar
Fter, stfaTaTs s fter 92/2 1 | 0.1300 | 0.0039
71) Arerrars gar At amfig far Rater 50/4 1 | 0.7800 | 0.0018
18.156 6.8409
T (3TR) | (3=R)
190.3890 54803
T A ( e 3 1
(3TTR)
[FT. H. G197/ MMR-INDB New Line/Ratitalai + 7 Vigs/20A]
AT FHTT AT, 7T TITEiAF Afrwrer (o)
MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Under clause 20A of the Railway (Amendment) Act 2008

Mumbai, the 2nd March, 2026

S.0. 1170(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given
in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Manmad-Indore New Line (New Line between Manmad to New Dhule and
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Nardana to Dr. Ambedkar Nagar (309.43 Kms)” in the District of Nashik & Dhule of Maharashtra State &
Badwani, Khargone, Dhar & Indore District of Madhya Pradesh State, hereby declares its intention to acquire such
land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer (R) &
Land Acquisition Officer, Pithampur District Dhar Madhya Pradesh in writing and shall set out the grounds
thereof, and the Competent Authority shall give the objector the opportunity of being heard, either in person or by
legal practitioner and may, after hearing such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

Schedule

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
of “Manmad-Indore New Line (New Line between Manmad to New Dhule and Nardana to Dr. Ambedkar Nagar
(309.43 Kms)” for 08 villages in the District Dhar in the State of Madhya Pradesh.

Area to
Name of Khasra Land Total be
S. LAC Name of Name of land owner as per Number/ R area as | purchas
N. No. t he Tahsil Khasra Survey Holding Khasra ed/
Village Number | Method (Ha.) | Acquire
d (Ha.)
1) Punjabai Bewa Gabru And Others 3 15/1/1 1 0.1050
2) gatllllselrnsg; Pita Amarsingh And 1512 1 0.1050
2025-26 | Ratitalai Pithampur — - 0.6217
3) Somlibai Bewa Gujra And Others 7 15/2 1 0.2110
Kailabai Bewa Shambhu And
4) Others 4 15/3 1 0.2110
0.6320 0.6217
Total (Ha.) (Ha.)
1) Jhamaria Putra Raimal 624/2 1 0.3500
%) Gendalal Putra Sitaram And 624/3 ) 03250 0.6065
Others 8
3) Gordhan Hazaria Fatu And 623 | 20230 1.0637
Others 13
Putraia Devsingh Mohansingh
4) Pyarsingh Pi tagBaiya & 620 1 0.9490 | 0.1504
5) Motisingh Pita Kalya 592/1/1 1 0.3000
6) Kashiram Pita Kalya 592/1/2 1 0.2530
7) Hiralal Pita Kalya 592/1/3 1 0.2530 | 0.2430
8) Pappu Pita Kalya 592/1/4 1 0.2530
9) | 2025-26 Saray Pithampur | Dasham Pita Kalya 592/1/5 1 0.3940
10) Pyarsingh Pita Kalya 592/1/6 1 0.0700
11) Pappu Pita Kalya 592/1/7 1 0.1410
12) Motisingh Pita Kalya 592/1/8 1 0.0950
13) Mansingh Pita Kalya 592/1/9 1 0.0700
14) Kashiram Pita Kalya 592/1/10 1 0.1410
15) Hiralal Pita Kalya 592/1/11 1 0.1410
Dharia Chheetu Pita Somya Bilman
Budiya Pita Bhimsingh Jagan
16) Mthn Urjan Haresir%g Pit%l Sukhy 39212 ! 10630
Badrilal Nanuram Pita Lalya
17) Urjan Kekadia Pita Sardar And 600 1 2.1240 0.8883
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Area to
Name of Khasra Land Total be
S. LAC Name of Name of land owner as per Number/ R area as | purchas
the . Holding
N. No. Village Tahsil Khasra Survey Method Khasra ed/
g Number (Ha.) Acquire
d (Ha.)
Others 5
18) Pachubai Bewa Radhakishn
Manoharsingh And Others 4 328/3 ! 15970 0.6049
19) Galya Putra Sakharam 330/2 1 1.1150 1.4039
20) Thawariya Putra Soma 330/3 1 0.3100 '
21) Iz—lukum Putra Kuwariya And Others 318/1 | 0.2790 0.0316
22) Rupasingh Putra Gujra And Others 2 318/2 1 0.2780
23) Munnibai Bewa Ansingh Ghinsa
Urth Ganesh] Mahesh Sanjay Putra
Ansingh Resham Kali Remabai 31971 ! 0.0910
Putriya Ansingh 0.3066
24) Khandu Putra Lalya And Others 5 319/2 1 0.0910
25) Kalyan Pita Mangilal And Others 15 31973 1 0.0910
26) Nanaka Pita Magalya 319/4 1 0.0910
27) Dulya Putra Bhinja 319/5 1 0.0300
28) Jatan Bai Bewa Punya Golu Rahul
Ambaram Pita Punya Chinabai Putri 319/6 1 0.0300
Punya
29) Champalal Pita Harchand 319/7 1 0.0310
30) Ghisalal Vikaram Pita Ramsingh 320 1 0.5940 0.3028
31) Pandu Pita Motya 321/3/1 1 0.0290 0.0609
32) Laxman Pita Motya 321/3/2 1 0.0280
33) Nannu Pita Deamotyath 321/3/3 1 0.0280
34) Banti Urth Bansi Devach Nanuram
Anita Bodar Laxmi Pita Gappu 322/4 ! 0.4520 0.2388
35) Ramya Pita Radhu 326/5 1 0.3760 0.1427
36) Pandu Pita Motya 327/4/1 1 0.1940 0.2923
37) Laxman Pita Motya 327/4/2 1 0.1940
38) Nannu Pita Motya 327/4/3 1 0.1940
39) Kanja Putra Sundaria 396/1 1 0.1390 0.0116
40) Ramesh Putra Sunda 396/2 1 0.1390
41) Rukmabai Bewa Kamalya And
Others 6
375 1 0.1260 0.0228
42) Shantabai Bewa Pratap, Shantabai
Bewa Manak, Krishna, Rakaran,
Seema, Pita Manak, Jhabbar, 376/1/1 1 0.0680
Khandak, Gorabai, Sugan Bai, Pita
Pratap.
43) Ramesh Putra Saiba 376/1/2 1 0.0680
44) Jhamaria Putra Rajaram And 376/2/1 1 0.0340
Others 1
45) Magilal Pita Rajaram 3761212 1 0.0340 | 0-2707
46) Haresingh Putra Rajaram 376/2/3 1 0.0340
47) leale}l Kantilal Phulwanti Pita 376/2/4 1 0.0340
Bhagirath
48) Pachubai Bewa Radhakishn
Manoharsingh And Others 4 376/3 ! 0.1360
49) Banti Urth Bansi Devach Nanuram
Anita Bodar Laxmi Pita Gappu 376/4 ! 0.1360
50) Shantabai Bewa Pratap, Shantabai 0.3097
Bewa Manak, Krishna, Rakaran, 377/1/1 1 0.1220 ’

Seema, Pita Manak, Jhabbar,
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Area to
Name of Khasra Land Total be
S. LAC Name of Name of land owner as per Number/ R area as | purchas
the . Holding
N. No. Village Tahsil Khasra Survey Method Khasra ed/
g Number (Ha.) Acquire
d (Ha.)
Khandak, Gorabai, Sugan Bai, Pita
Pratap.
51) Ramesh Putra Saiba 377/1/2 1 0.1220
52) thamarla Putra Rajaram And Others 377/2/1 | 0.0610
53) Magilal Pita Rajaram 3777212 1 0.0610
54) Haresih Putra Rajaram 377/2/3 1 0.0610
55) lealgl Kantilal Phulwanti Pita 377/2/4 | 0.0610
Bhagirath
56) Pachubai Bewa Radhakishn
Manoharsingh And Others 4 3773 ! 0.2440
57) Banti Urth Bansi Devach Nanuram
Anita Bodar Laxmi Pita Gappu 37714 ! 0.2430
58) Shantabai Bewa Pratap, Shantabai
Bewa Manak, Krishna, Rakaran,
Seema, Pita Manak, Jhabbar, 382/1/1 1 0.1660
Khandak, Gorabai, Sugan Bai, Pita
Pratap. 0.3404
59) Ramesh Putra Saiba 382/1/2 1 0.1660
60) Pachubai Bewa Radhakishn
Manoharsingh And Others 4 382/3 ! 0.3320
61) Haresingh Putra Rajaram 382/2/1 1 0.0830
62) lealz.il Kantilal Phulwanti Pita 382/2/2 1 0.0830
Bhagirath
63) {hamarla Putra Rajaram And Others 382/2/3 1 0.0830
64) Magilal Pita Rajaram 382/2/4 1 0.0830
65) Banti Urfh Bansi Devach Nanuram
Anita Bodar Laxmi Pita Gappu 382/4 ! 0.3320
66) Suman Ptni Brahma 383/1 1 0.1260 0.0410
67) Bisan Putra Dhakaria 383/2 1 0.1270
68) Kamalabai widow Gopal, Govind, 384/1/1 1 0.0520
Asharam, Mayaram father Gopal 0.0621
69) Gopibai's husband Kailash 384/1/2 1 0.0270
70) Sakaria Putra Bhikya And Others 7 384/2 1 0.0790
71) Budan, Popsingh father Punja 384/3 1 0.0790
72) Chogya Putra Bhatia 384/4 1 0.0790
73) Kekadya Putra Naran 385/1 1 0.0400
74) Sewaram Pita Jhamra, Champalal,
Ahilyabai Pita Sewaram, Sundar Bai |  385/2 1 0.0400 | 0.0289
Bewa Sewaram
75) g(adheshyam Pita Mukut And Others 385/3 | 0.0410
76) Gomala Putra Udiya 385/4 1 0.1200
77) Sundbai's husband Punja 385/5 1 0.2400
78) Pooja Putra Nanakya 385/6 1 0.0600
79) Balwant Pita Nankya 385/7 1 0.0600
80) Kanja Putra Sundariya 395/1 1 0.5000
81) Khuman Gulabsingh Pita Jama 395/2 1 0.1420 0.0351
82) Dhansingh Putra Ambaram 395/3/1 1 0.0690
83) Najra Bai, Bewa Gordhan, Banti
Pita Gordhan, Ranu, Ravina, Baby 395/3/2 1 0.0200
Putriya Gordhan
84) Kamalabai's daughter Ambaram, 395/3/3 1 0.0530
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Area to
Name of Khasra Land Total be
S. LAC Name of Name of land owner as per Number/ R area as | purchas
the . Holding
N. No. Village Tahsil Khasra Survey Method Khasra ed/.
Number (Ha.) Acquire
d (Ha.)
Mohan, Banshi, Reshambai,
Dhansingh, Punibai, Laxman,
Gulbai
85) Bhagya Putra Devla And Other 1 400/1 1 0.4240 0.0664
86) Hindu Putra Udiya And Others 3 400/2 1 0.4240
87 Kanhaiya Kanchanbai Jaslibai Asudi
) Bai Mai]lglibai Subbubai Pita Dublya 401 ! 0.9610 0.5749
88) Kanja Putra Sundariya 402/1 1 0.1300 0.1388
89) As Per Record Of Rights 402/2 - 0.0660
90) Banshilal Putra Ambaram 402/4 1 0.0660
91) Mayaram Putra Moti 404/1/1 1 0.1260 0.1270
92) Shweta Pati Dharampal 404/1/2 1 0.2530
93) Ramsingh Putra Somlya 405 1 0.8850 0.2996
94) Shantabai Bewa Pratap, Shantabai
Bewa Manak, Krishna, Rakaran,
Seema, Pita Manak, Jhabbar, 406/1/1 1 0.0830
Khandak, Gorabai, Sugan Bai, Pita
Pratap. 0.1033
95) Ramesh Putra Saiba 406/1/2 1 0.0820
96) Jhamaria Putra And Other 1 406/2/1 1 0.0410
97) Magilal Pita Rajaram 406/2/2 1 0.0410
98) I};I}llr;;?rlalt(hantllal Phulwanti Pita 406/2/3 | 0.0410
99) Haresingh Putra Rajaram 406/2/4 1 0.0420
100 Pachubai Bewa Radhakishn
) Manoharsingh And Others 4 406/3 ! 0.1640
101 Banti Urth Bansi Devach Nanuram
: Anita Bodar Laxmi Pita Gappu 406/4 ! 0.1640
102) Bhagya Putra Devla And Other 1 414/1 1 0.2460 0.1682
103) Hindu Putra Udiya And Others 3 414/2 1 0.2470
104) Tolya Putra Hazariya And Others 3 416/1 1 0.6320 1.0512
105) Ramesh Pita Nirbhaya 416/2 1 0.6320
106) Tolya Putra Hazariya And Others 3 416/3 1 0.3670
107) Ramesh Pita Nirbhaya 416/4 1 0.3670
108) Ghisalal Vikaram Pita Ramsingh 454 1 0.6320 0.1466
109) Garvar Putra Ravsingh 455/1 1 0.5000 0.1479
110) 8?;;?5(1;% Putra Bhimsingh And 455/ | 0.4990
1 Ei}‘ggiz‘ gae}\:\;e;alr)fyaram Aarti 461/1/1 1 0.1700
112) Jhita Putra Gendalal 461/1/2 1 0.1700
113) Madan Putra Gendalal 461/1/3 1 0.1690
114) Poonam Putra Gendalal 461/1/4 1 0.1700 0.2623
115) Magan Putra Gendalal 461/1/5 1 0.1690
116) Galya Putra Gendalal 461/1/6 1 0.1700
117) Morsingh Pita Rugnath 461/2 1 0.5090
118) gil;l;lsaz;l Daughter Sitaram And 4613 | 0.5090
119) Sadubai Pita Daya And Others 8 462 1 0.8730 0.2058
120) Vikram Pita Dalsingh 581/1/1 1 0.1260 0.2099
121) Ganiya Pita Dalsingh 581/1/2 1 0.1270
122) Amichandra Pita Babu And Others 5 581/2 1 0.2530
123) Somtibai Bewa Devja And Others 8 581/3 1 0.2530




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Area to
Name of Khasra Land Total be
S. LAC Name of Name of land owner as per Number/ R area as | purchas
the . Holding
N. No. Village Tahsil Khasra Survey Method Khasra ed/
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124) Pandu Pita Motya 321/1/1 1 0.1140 0.0197
125) Laxman Pita Motya 321/172 1 0.1140
126) Nannu Pita Motya 321/1/3 1 0.1140
127) Pandu Pita Motya 321/2/1 1 0.0280 0.0450
128) Laxman Pita Motya 3217272 1 0.0290
129) Nannu Pita Motya 321/2/3 1 0.0290
130) Pandu Pita Motya 321/41 1 0.0290 0.0855
131) Laxman Pita Motya 321/4/2 1 0.0290
132) Nannu Pita Motya 321/4/3 1 0.0280
133) Kailash Putra Galya 326/1 1 0.2530 0.1102
134) Ramya Pita Radhu 326/2 1 0.2530 0.2017
135) Pappu Putra Kayum And Others 2 326/3 1 0.3750 0.1160
136) Munnibai Bewa Ansingh Ghinsa
Urth Ganesh] Mahesh Sanjay Putra
Ansingh Resham Kali Remabai 326/4 ! 0.3750 0.1332
Putriya Ansingh
137) Pandu Pita Motya 327/1/1 1 0.0600 0.0881
138) Laxman Pita Motya 327/1/72 1 0.0600
139) Nannu Pita Motya 327/1/3 1 0.0610
140) Pandu Pita Motya 327/2/1 1 0.0610 0.0899
141) Laxman Pita Motya 327/2/2 1 0.0600
142) Nannu Pita Motya 327/2/3 1 0.0600
143) Pandu Pita Motya 327/3/1 1 0.0610 0.1287
144) Laxman Pita Motya 327/3/2 1 0.0610
145) Nannu Pita Motya 327/3/3 1 0.0600
146) Haresih Putra Rajaram 328/2/1 1 0.3990 0.3355
147) Shantabai Bewa Bhagirath 328/2/2 1 0.3990 0.0793
148) Magilal Pita Rajaram 328/2/3 1 0.3990 0.2612
149) Jhamaria Putra Rajaram And 328/2/4 | 0.3990 0.2740
Others 1
150) Devchand Son of Nagu and 5 others 328/4 - 1.5970 0.2634
151) Narakibai Putri Sitaram And 4042 | 0.1900 0.0893
Others 2
152) Morsingh Pita Rugnath 404/3 1 0.1900 0.0800
153) Pappu Putra Kayum And Others 2 407/1/1 1 0.0300
154) Munnibai Bewa Ansingh Ghinsa
Urfh Ganesh] Mahesh Sanjay Putra 0.0592
Ansingh Resham Kali Remabai 407/172 ! 0.0300
Putriya Ansingh
155) Ramya Pita Radhu 407/2/1 1 0.0300 0.0443
156) Pandu Pita Motya 407/2/2 1 0.0300
157) Laxman Pita Motya 407/3/1 1 0.0310 0.0506
158) Nannu Pita Motya 407/3/2 1 0.0290
159) Pappu Putra Kayum And Others 2 407/4 1 0.2010 0.2003
160) Vikram Pita Dalsingh 417/3/1 1 0.0530 0.0035
161) Ganiya Pita Dalsingh 417/3/2 1 0.0520
38.429 | 13.7192
Total
ota (Ha) | (Ha)
1) =3 Kamaliya Putra Naku 63/2 1 0.4500
2) 2025-26 g o Pithampur Kamaliya Putra Naku : 63/3 1 1.0500 0.9139
3) g Munnalal, Kanhaiyalal, Jamsingh 63/4 1 1.3500

son of Navalsingh and 5 others
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4) Ratan Pita Umrao 41/1 1 1.2500
5) Parthya Pita Umrao 4172 1 1.2500
6) Nanuram Pita Umrao 41/3 1 1.2500 1.2736
7) (S)gl}grsl, Mabhesh, father Sukhlal and 3 41/4 1 1.2500
8) Sukhlal Pita Umrao And Others 10 41/5 1 0.3380
9) Narsingh Pita Sikdar 40/1 1 2.0000
10) Nanka Pita Sukhram 40/2 1 2.0000
11) Mangilal Pita Dharma 40/3 1 2.0000 | 0.6342
12) g}tlségrlsr;ztha Pita Sukhram And 40/4 1 0.0700
13) Revabai Bewa Bagjya And Others 1 37 1 2.4680 1.0011
14) gig:;n:;gh Pita Bharatsingh And 36/1 1 0.1000
15) Tufansingh Putra Chainsingh 36/2/1 1 0.0250
16) Ganesh son Chen Singh 36/2/2 1 0.0250
17) Manoj son of Khadgsing Others 4 36/2/3 1 0.0250
18) Suresh Putra Chainsingh 36/2/4 1 0.0250
19) Jhanwarsingh Putra Gajraj Singh 36/3/1 1 0.6730
20) z)/i;e;(sirla Putra Chhatar Singh And 36/3/2 1 0.6730
21) Mahendrasingh Pita Gajrajsingh 36/3/3 1 0.6320 | 0-1080
22) Suresh Putra Chainsingh 36/4/1 1 0.3680
23) Manoj son of Khadgsing Others 4 36/4/2 1 0.3680
24) Ganesh Putra Chainsingh 36/4/3 1 0.3680
25) Tufansingh Putra Chainsingh 36/4/4 1 0.3680
26) Tufansingh Putra Chainsingh 36/5/1 1 0.1010
27) Ganesh Putra Chainsingh 36/5/2 1 0.1020
28) Manoj son of Khadgsing Others 4 36/5/3 1 0.1020
29) Suresh Putra Chainsingh 36/5/4 1 0.1010
30) sameshwar Pita Salam And Others 16/1 1 0.7970
31) Nagriya Putra Amriya And Others 2 16/2 1 0.7970 0.9989
32) gatt:;::l;war Pita Salam And 16/3 | 0.5300
33) Nagriya Putra Amriya And Others 2 15/4 1 0.3540 0.0281
34) Ukar Pita Padam And Others 2 14/1 1 0.3270
35) Sitaram Putra Jagannath 14/2 1 0.3270
36) Ukar Pita Padam And Others 2 14/3 1 0.3270
37) Sitaram Putra Jagannath 14/4 1 0.3270
38) Keshar Singh Putra Lalya 14/5 1 0.3570
39) Sukhram Putra Lalya 14/6 1 0.3480
40) Gulab Putra Lalya 14/7 1 0.1740
41) Hazaria Putra Lalya 14/8 1 0.1740 1.9590
42) Ramesh Putra Lalya 14/9 1 0.1740
43) Keshar Singh Putra Lalya 14/10 1 0.1740
44) Hazaria Putra Lalya 14/11 1 0.1740
45) Gulab Putra Lalya 14/12 1 0.1740
46) Sitaram Putra Jagannath 14/13 1 0.1690
47) Ramesh Putra Lalya 14/14 1 0.1740
48) Ukar Pita Padam And Others 2 14/15 1 0.1690
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49) 21:§;??1Puﬂa Jagannath And 1 | 20230 05211
50) Bahadur Pita Barsingh 8/1/1/1 1 0.1620
51) Shankar Pita Babulal 8/1/1/2 1 0.0400
52) é:;g;:? Putra Babulal And /1/1/3 | 0.0400
53) Dayaram Pita Babulal 8/1/1/4 1 0.0410
54) Shobharam Pita Babulal 8/1/1/5 1 0.0410 0.5875
55) Nanuram Putra Kola 8/1/2 1 0.0650
56) Umrao Putra Bholya 8/1/3 1 0.1170
57) Pannalal Putra Phulya 8/2/1/1 1 1.6730
58) Mohan Putra Ramsingh 8/2/1/2 1 0.0780
59) Pannalal Putra Ditya 8/2/2 1 2.0000
60) Sumanbai Patni Kalusingh 4/2 1 0.7590 0.3276
61) Radhabai Patni Kalusingh 4/3 1 2.0000
62) Radheshyam Pita Ratan And Other 5 9/1 1 0.4970 0.1907
63) gz:lcll:ressgyam Pita Ratan And o/ | 10000 0.2569
64) Amarsingh Putra Shankar 9/3 1 1.0000 0.5683
65) Hariya Putra Shankar 9/4 1 1.0000 0.6641
66) Tarachand Putra Shankar 9/5 1 1.0000 0.8355
67) Nagriya Putra Amriya And Others 2 151 1 0.2000 0.1992
68) sameshwar Pita Salam And Others 151 1 0.2000 0.1142
69) sameshwar Pita Salam And Others 153 1 0.3540 0.1555
70) Gangaram Putra Gatia 38/1 1 1.2340 1.8511
71) Tejubai Bewa Gopal 38/2 1 1.2340
72) Vijay Pita Chatiya And Others 3 39/1/1 1 0.5400
73) Ambaram Putra Mangalya 39/1/2 1 0.5390
74) Dayaram, Babu Motesingh Pita
Sikdar Tolaram Naba Pita 39/1/3 1 0.5390 0.3053
Anarsingh Pa.Karta Ma. Genabai
75) Moyan Pita Phulya 39/2 1 1.6190
76) Hiralal Pita Naku and others 2 39/3 1 1.6190
77) Navalsingh Pita Ditya And Others 7 63/4 1 1.3500 0.0607
Total 49.793 | 13.5545
(Ha.) (Ha.)
1) Gujara Pita Galya 18/2 1 1.0000 0.0126
2) Mohan Pita Asharam 18/3/1 1 0.2500
3) Chauhan Pita Asharam 18/3/2 1 0.2500 0.1740
4) Jeevansingh Pita Asharam 18/3/3 1 0.2500
5) Jitendra Pita Asharam 18/3/4 1 0.2500
6) | 2025-26 | Biyaghati | Pithampur | Jagnabai Bewa Mangu And Others 2 16/1 1 0.3170
7) Motisingh Pita Gordhan 16/5 1 0.3170 0.0219
: e e
9) Jagnabai Bewa Mangu And Others 2 15/1 1 0.2470 13858
10) Bharat Pita Gordhan 15/2 1 0.2470
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11) Bherusig Pita Gordhan 15/3 1 0.2480
12) Karan Pita Gordhan 15/4 1 0.2480
13) Motisingh Pita Gordhan 15/5 1 0.2480
14) Sorambai Baiva Thavarsig Gokul
Balram Pita Thavarsig 15/6 ! 0.2480
15) Motisingh Pita Gordhan 15/7 1 0.2650
16) Sorambai Bewa Thavarsig Gokul
Balram Pita Thavarsig 158 ! 0.2650
17) Bherusig Pita Gordhan 15/9 1 0.2650
18) Karan Pita Gordhan 15/10 1 0.2650
19) Bharat Pita Gordhan 15/11 1 0.2650
20) Jagnabai Bewa Mangu And Others 2 15/12 1 0.2650
21) Kailash Pita Rataniya 14/1 1 0.2840
22) Krishna Pita Kailash 14/2 1 0.2830 0.3632
23) Bharat Pita Kailash 14/3 1 0.2830 '
24) Hariram Pita Kailash 14/4 1 0.2830
Total 7.160 1.9575
(Ha.) (Ha.)
Chhagya, Galya, Jwariya, Jhamra,
Jamsingh, Gajribai, Kubjabai,
Navchibai, Annubai, Pachubai, Pita
D Budia, Annubai Bewa Kailash, 103 ! 3.4390 0.0959
g Lakshmi, Anita, Sonu, Sangeeta,
S Urmila, Pita Kailash
2025-26 = | Pithampur [N
E Chhagya, Galya, Jwariya, Jhamra,
< Jamsingh, Gajribai, Kubjabai,
Navchibai, Annubai, Pachubai, Pita
2) Budia, Annubai Bewa Kailash, 104 ! 3.0350 0.3183
Lakshmi, Anita, Sonu, Sangeeta,
Urmila, Pita Kailash
6.4740 0.4142
Total (Ha.) (Ha.)
1) Sunita Urfe Anita Pati Omprakash 90 1 1.3380 0.1938
2) Mukesh Pawankumar Lakhan Pita 194/2/2 1 29530
Sawant
3) Ramprasad Manoj Pita Hariram And 194/2/3 1 0.8630 10232
Others 1
4) Ramprasad Manoj Pita Hariram And 194/3 1 0.8360
Others 1
5) Manoj Pita Hariram And Others 1 196/1 1 1.2540
6) - Hemsingh Pita Antarsingh 196/2 1 0.7790
7) E Jabbar Pita Rustam 196/3 1 0.7790 1.0820
8) 2025-26 § Pithampur | Jabbar Pita Rustam and Alladin,
g Jamila, Baby, Nargis Pita Ballu, 196/4 1 0.0100
= Shakila Bewa Ballu
9) Jabbar Pita Rustam 197/1 1 1.7350 0.1012
10) Hasam Pita Rujam 197/2 1 1.7340
11) Dhulji Pita Bhuvan 198/1 1 0.8720 1.0894
12) Rahul Bharod Pita Ramesh 198/2 1 0.8730
13) Hatam Pita Rustam 199/1 1 0.4180 0.2776
14) Geetabai Pati Lalji 199/2/1 1 0.6270
15) Saudansingh Pita Dhulji 199/2/2 1 0.2090
16) Buddha Pita Kesa 205/1 1 0.4860 0.8853
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17) zlArJun Pita Bharatsingh And Others 205/2/1 1 02430
18) 1Arjun Pita Bharatsingh And Others 205/2/2 | 0.2430
19) - . 0.0010
zlArJun Pita Bharatsingh And Others 207/3 1 0.5770
20) Rekhabai Bewa Meharbansingh And 204 | 0.3660 0.2258
Others 2
21) Jeevansingh Pita Nathusingh Pawar 203/2 1 0.2090
22) Gokul Pita Babusingh 203/3/1 1 0.2050 0.2096
23) Narayan Singh Pita Ratan Singh 203/3/2 1 0.2050
24) Ayodhyabai Pati Umraosingh 345 1 0.6060 0.2612
25) Ayodhyabai Pati Umraosingh 346/1 1 0.9300 0.6170
26) Ayodhyabai Pati Umraosingh 346/2 1 0.6270
27) Manoharlal Pita Chhogalal 339 1 1.7350 0.5342
28) Vikram Singh Pita Ratan Singh And 340 1 0.3450 0.1026
Others 2
29) Vijay Pita Navalsingh And Others 4 322/1 1 0.4100 0.5538
30) Manoharlal Pita Chhogalal 322/2 1 0.1440 )
31) Vikramsingh Pita Ratansingh And 341 1 03550 0.0010
Others 2
32) Xl]ay Pita Naval Singh And Others 338/1 1 0.3740 0.0250
33) Nathu Pita Mangilal 320 1 2.8740 0.0199
34) Vijay Pita Navalsingh And Others 4 323/2 1 1.0450 0.5874
35) Rameshchandra Sendo Pita 324/1 1 20180
Ramratan 0.8206
36) Banesingh Pita Magilal 324/2 1 1.7660
37) Mahendra. Rathod Pita 330/1 | 1.0450
Surendrasingh
38) Mahendra. Rathod Pita 330/2/1 1 0.1950 0.9039
Surendrasingh
39) Ram Rathod Pita Surendrasingh 330/2/2 1 1.2370
33.5200 | 9.5155
Total (Ha.) (Ha.)
1) Mansingh Pita Mangilal 552 1 0.2610 0.2062
2) Rekha Bewa Shankarlal Chaudhary,
Reena, Nikhil, Bhavna, Nisha, Aasu 579/1 1 1.1600 0.3226
Pita Shankarlal Chaudhary
3) Jeevansingh Pita Bhagatsingh 565/2 1 4.6610 0.3839
4) Reshambai Patel Pati Omkarsingh 578/5/1 1 0.6100 0.8493
5) Banshilal Pita Shabharam 578/5/2 1 1.4630 '
6) Jitendrasingh Pita Narayansingh 585/1/1/4 1 0.8360 0.4590
7y | 202526 | alway Pithampur | gorambai Bewa Rameshchandra,
Devkaran,Rohit, Parmar,
Sontoshbai,Krushna, Parmar Pita S84/1 ! 1.5680 0.0015
Rameshchandra
8) MgnOJ Rajesh Pita Badrilal 564/ 1 0.8360 0.0505
Rajkumar
9) Jadusingh Pita Daulatsingh 557/3/1 1 0.3660
i Raj i i 0.8581
10) Manoj Rajesh Pita Badrilal 55732 1 0.4180

Rajkumar
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11) Shakuntalabai Pati Shivnarayan 545/1/1 | 0.2650
Sendo
12) Rameshchz}ndra Sendo Pita Shri 545/1/2 1 0.2650
RamratanJi Sendo
13) Sahadev Sendo Pita Satyanarayan 545/1/3 1 0.2660 0.6585
14) Sahadev Sendo Pita Swa Shri 545/1/4 | 0.2660
Satyanarayan Sendo
15) Mansur Pita Isaac 545/2 1 0.2650
16) Jagdish Pita Babulal 548/1/1 1 1.9910
17) Shakuntalabai Pati Shivnarayan 548/1/2/1 | 0.6760
Sendo
18) Rameshchz.mdra Sendo Pita Shri 548/1/2/2 1 0.6760
RamratanlJi Sendo
19) Sahadev Sendo Pita Satyanarayan 548/1/2/3 1 0.6760 13966
20) Sahadev Sendo Pita Swa Shri 548/1/2/4 1 0.6770
Satyanarayan Sendo
21) Shakuntalabai Pati Shivnarayan 548/1/2/5 1 04180
Sendo
22) Mansur Pita Isaac 548/1/2/6 1 0.6760
23) Sattar Pita Haji Ida 548/2 1 1.8080
24) Jagdish Patni Babulal 551 1 1.4110 0.7369
25) Mansingh Pita Mangilal 553 1 0.3760 0.2248
26) Satar Pita Haji Ida 556/1 1 1.3680 0.5822
27) Sajansingh Pita Ramkishan 556/2 1 1.3690 '
28) Mukut Pita Ramchandra 578/4/2 1 1.2540 0.0701
29) Badrinath Pita Punjraj 579/2 1 1.1600 0.3514
30) Laxmansingh Pita Bhagatsingh 565/3 1 4.6620 0.9452
31) M8:HOJ Rajesh Pita Badrilal 564/1 1 0.8460 0.0597
Rajkumar
32) Jadusingh Pita Daulatsingh 557/3/4 1 0.3760 0.0230
33) Indersingh Pita Ambaram 558/1 1 1.1500
34) Babusingh Pita Vikramsingh 558/2 1 0.5750 0.0001
35) Sattar Pita Haji Eida 558/3 1 0.5740
36.2250 | 8.1796
Total (Ha) | (Ha)
1) Ratan Pita Devja 1/1 1 1.0000
- - 0.5944
2) Sugrlbal Bewa Jhamaria And Others 12 | 07810
Pratap,kana,Ganesh,Mehtab,Radhes
3) hyam,Ranu,Laadki,Sukki Pita 3/1 1 0.3370
Gangaram 0.3171
4) Sugrlbal Bewa Jhamaria And Others 3 1 0.3390
<
5) 2 Ballu Pita Gotiya And Others 2 4/1 1 0.1000 0.0267
6) | 2025-26 g Pithampur | Rekhabai Girwal Pati Sambhu 42 1 0.1230 | 0.0870
7) @ Rekhabai Girwal Pati Sambhu 4/3 1 0.2450 0.0921
8) Ditya Pita Dhulya 39 1 0.5390 0.4317
9) Gobriya Pita Sukhlal 41 1 0.9300 0.5306
10) Kutriya Pita Mulya 42/1 1 0.2770
11) Gaju Pita Jhakiya And Others 5 42/2 1 0.2780 0.2154
Vikram, Puna Pita Nanuram, ’
12) Kotabai Bewa Nanuram 4213 ! 0.2780
13) Dhannalal Pita Dhulya 43/1 1 0.8070 0.6197
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14) Nanuram Pita Dhulya 43/2 1 0.9270
15) Bhavarsingh Pita Dhulya 43/3 1 1.0460
16) Nanuram Pita Dhulya 44 1 0.3240 0.2601
17) Tersingh Pita Bavaria 45 1 0.4620 0.2837
Dhulya,Badri,Gulab,Gajriya pita
Harza,Manohar, Tolaram,Ramlaal,R
18) amkanya pita Nathu,Paribai bewa 46 ! 0.7930 0.3173
Nathu
19) Morsingh Pita Burakhya 47/1 1 0.3840 0.0178
20) Banshiya Pita Burakhya 47/2 1 0.3850
21) Jheetra Pita Jogad And Others 1 57/1 1 0.3660
Gundabai Bewa Morsingh And
22) Ottt 3 & 572 1 0.3660
23) Ié’[lfé‘ge;:’Ma“gﬂaal’KIShwar pita 573 1 0.4340 | 0.4126
24) Jheetra Pita Jogad And Others 1 57/4 1 0.0680
25) Gundabai Bewa Morsingh And 57/5 1 0.0690
Others 3
26) Gendibai Bewa Nanaka And Others 61/1 1 05120
7 0.0534
27) Chhagan Pita Chhitu And Others 2 61/2 1 0.4280
28) Mansingh Pita Babariya 64/1 1 0.1000
29) Rajju Pita Babariya 64/2 1 0.0700
30) Dhan Singh Pita Tantu 64/3/1 1 0.0425 0.1770
31) Motisingh Pita Tantu 64/3/2 1 0.0425
32) Dalsingh Pita Tantu 64/3/3 1 0.0425
33) Bhagirath Pita Tantu 64/3/4 1 0.0425
34) Madan Pita Sitaram 65 1 0.7330 0.6653
35) Sukhdev Pita Ghegharia 66 1 0.5340 0.0119
Pratap,kana,Ganesh,Mehtab,Radhes
36) hyam,Ranu,Laadki,Sukki Pita 67 1 1.1370 0.6495
Gangaram
37) Ditya Pita Dhulya 68 1 0.8090 0.5143
38) Ramesh Pita Chogya 69/1/1 1 0.0720
39) Govind Pita Chogya 69/1/2 1 0.0720
40) Phulya Pita Chogya 69/1/3 1 0.0720
41) Ukar Pita Ganpat 69/2 1 0.0520
42) ?agarbai Bewa Sagarbai And Others 69/2/1/1 | 0.0220
43) Makundiya Pita Burakhya And 69/2/1/2 | 0.0210
Others 1
44) Chotya Pita Burakhya And Others 1 69/2/1/3 1 0.0210
45) Udiya Pita Burakhya And Others 1 69/2/1/4 1 0.0210 0.5267
46) Ganiya Pita Burakhya And Others 1 69/2/1/5 1 0.0210
47) Jagdish Pita Burakhya And Others 1 69/2/1/6 1 0.0210
48) Parmanand Pita Punja And Others 1 69/3/2/1 1 0.0630
49) Pratap Pita Punja And Others 1 69/3/2/2 1 0.0630
50) 2Durgabai Bewa Jagdiya And Others 69/4/1 | 0.0260
Rohit,Rachna pita
D Kalusingh,GorI;bai beva Kalusingh 69/4/2 ! 0.0250
52) Mansingh Pita Gendia 69/4/3 1 0.0250
53) Hindusingh Pita Gendia 69/4/4 1 0.0250
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54) Jagdish Pita Burakhya And Others 1 69/5/1/1 1 0.0070
55) Ganiya Pita Burakhya And Others 1 69/5/1/2 1 0.0070
56) ?agarbal Bewa Sagarbai And Others 69/5/1/3 | 0.0070
57) Udiya Pita Burakhya And Others 1 69/5/1/4 1 0.0070
58) Makundiya Pita Burakhya And 69/5/1/5 | 0.0080
Others 1
59) Chotya Pita Burakhya And Others 1 69/5/1/6 1 0.0080
60) Mangatya Pita Punja And Others 1 69/5/2/1 1 0.0220
61) llladheshyam Pita Punja And Others 69/5/2/2 1 0.0230
62) Dhansingh Pita Chogya 69/6/1 1 0.0400
63) Shravan Pita Chogya 69/6/2 1 0.0490
64) Barsingh Pita Ganpat 69/7 1 0.0520
65) Santosh Pita Narsingh And Others 2 69/8 1 0.0520
66) Munim Pita Ganpat 69/9 1 0.0540
67) Somal Pita Ganpat 69/10 1 0.0540
68) Amarsingh Pita Ganpat 69/11 1 0.0520
Shivraj,Raju,Sheetal,Bhavna pita
Kalyan,Mayabai bewa
Kalyan,Rupesh,Ritesh,Rupali,Pooja
69) pita Pappu,Shayamabai Bewa 92/1 1 0.0310 0.0309
Pappu,Mohan Nabalik pita Heera
palan karta Mata Kelubai and
Kelubai bewa Hira
Govind, Dharmendra pita
70) Dinesh,Savita pita Dinesh, Anitabai 92/2 1 0.1300 0.0039
beva Dinesh And Others 1
Lilabai Bewa Chhitriya, Mansingh
71) Pita Chhitriya 50/4 1 0.7800 0.0018
18.156 6.8409
Total | o) (Ha.)
190.389 | 54.8031
Grand Total (Ha.) (Ha.)
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BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Con.)
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